%

(ST

‘v

%

CENTRAL-AUMINISTRATIVE TRIBUNAL
ERNAKULAM BulNCH

C.A. 351/93
0.A. 398/93

Thursday, the twentieth day ef January, 1554

MR. N. DHARMADAN MEMBER (JUDICIAL)
MR. S. KASIPANDIAN MEMBER (ADMINISTRATIVE)

K.C. Achuthan S/ K.P.A. Menen

Transmissien Assistant (H.G.) '

Telephene Exchange, Pennani _ . Appligcant in
' . O.A. 351/93

By Advecate Mr. M.R.R&jendran Nair

VSe

1. Unien ef India represented by

Secretary te Gevernment,Ministry ef
Cemmunications,Nevw Delhi

2. Chief General Manager,Telecem, Respendents in

Kerala Circle,Trivandrum Oehe 351/93
By Advecate Mr. K.Kérthikeya Panicker,ACG C

A. Ramachandran S/e¢ K.P.Sankara Poduval
Repeater Statien Assistant, Appiicant in
Perinthalmanna O.A. 398/93
BY Advoecate Mre M.x.Rajendran Nair
VSe

l. Unien eof India represented by

Secretary te Government of India

Ministry ef Cemmunicatiens,New Delhi
2. Directer Gererzl, Telecem,New Delhi

3. chief General Manager,Kerala Circle Respendents in
Trivandrum - , O.A. 398/93

By Advecate Mre. Kgﬁarthlkeya Panicker,ACGSC

ORDER

N. DHARMADAN

when the cases dre: takenup fer final hearing,
learned ceunsel for app.icents és wellvas learned ceunsel
fer respendents submitted that these cases are covered by
the earlier judgnents ef this Tribunal in 0.A. 126/87,
0.A. 1456/91 etc.
2. - Acceraingly, we fellew the judyments and &llew
the original applicetions with the declaratien that the

applicants are entitled te notiocnal premetien as higher

~ grade Technicians wee.f. 26.5.78( in O.A. 351/93) and

103.75( in 0.A. 398/93) wWe further direct the respendents
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te grant the applicants notienal prometion with a1l

Cco

disbursement sf drrears.
The applications are allowed as above.

nsewuential benefits including fixatien of pay &nd

3.

4. The pe shall be no erder &s to costse.
(S . KAS IPANDIAN) T 7 (N. JHARMADAN)
MEMBER (ADMINISTRATIVE) MEMBER (JUOIC IAL)
kmn




